CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

Ooriginal Application No. 269 of 2001

Jabalpur, this the 22ng day of August, 2003,

Hon'ble Mr. p.c. Verma, vice Chalrman (Judicial)
Hon'ble Mr, Anand Kumar Bhatt, Administrative Member

l. Tayant Kumar Umbre
Son, of shri B.p, Unmbre,
aged about 28 years,
Choukigar,
Military Engineering Services
(MES),
MES Headquarters, 23/1 cum
Road Jabalpur (mp)

2. Surendra Yadav,
Son of shri R.1. Yadav,
aged about 28 Years,
. Choukidar. .
'Military Engineering Services
(MES) EFast,
O Karodigram, pistt,

Jabalpur (Mp) APPLICANT
(By Advocate - Shri Mrigendra Singh)

VERSUS

l. Union of India, ,
Through its Secretary,
Ministry,of Defence,
Raksha Bhawan,

New pelhi,

2. Engineer-in-chief,
Military Engineering Services,
. Army Headquarters.
DHQ Po,
New Delhi.

3. Chief Engineer,

Military Engineering Services,
Central Commanqg,

Headquarter Lucknow

4. Chief Engineer,

Military Engineering Service,
Jabalpur 2one,

Bhagat Marg, Jabalpur,

5. Commandeyr Works Engineers,
Military Engineering Service,
Supply Road, p.o. 54, Jabalpuy

(M)



: 2 3

6. Garrision Engineer,
Military Engineering service
(Bast) Jabalpur,
pistrict Jabalpur (MP) RESPONDENTS

(BYy Advocate - shri s.C. Sharma)

O RD E R (ORAL)

By D.C. Verma, Vice Chairman (Judicial) -

MA No. 1202/03, is by the applicants to withdraw
the original Application with liberty to file a fresh
original application. Prayer is allowed. The original

" Application is dismissed as withdrawn.

l. , — /\/>7~_JM

(Anand Kumar Bhatt) (DsC. Verma)
Administrative Member Vice Chairman (Judicial)
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